DELHI LEGISLATIVE ASSEMBLY

LIST OF BUSINESS

                                   Monday 17th March 2008/ 27 Phalgun 1929(Saka)






11.00 A.M.

11.00

National Anthem (Jan Gan Man)

AM

11.02

LT. GOVERNOR’S ADDRESS:

AM

Hon’ble Lt. Governor will address the House:



National Anthem (Jan Gan Man)



(Sitting of the House will commence ten minutes after the departure of

                          Lt. Governor)



National Song (Vande Mataram)

1

PAPERS TO BE LAID:



Assembly Secretary to lay on the Table of the House a copy of 

Hindi and English version of the Hon’ble Lt. Governor’s   Address.


Siddharath Rao


Secretary
*Note: Hon’ble Members are requested to take their seats by 10.50 AM   positively.  Quorum Bell would not be rung for this purpose.

DELHI LEGISLATIVE ASSEMBLY

Revised LIST OF BUSINESS
                                   Monday 17th March 2008/ 24 Phalgun 1926(Saka)






2.00 PM

1
Question Hour:  Starred Questions as shown in separate list to be asked and replies given.

2
Special Mention (Rule 280): Following Members to raise matters under Rule 280:

 3
Presentation of Reports:


1. 


  
to present the First Report of the Rules Committee.


to present the First report of the Committee on Government Undertakings.

4 Adoption of Reports:

to move the following motion:” That this House agrees to the ‘Fifth Report of the Business Advisory Committee’ presented to the House on 18th March, 2008.’


      To move the following motion: That this House agrees to the ‘Third Report of 


       the Private Members Bill and Resolutions Committee’ presented to the House 


       on 18th March, 2008.’

       5

Papers to be laid on the Table:

1. Smt. Sheila Dikshit, Hon’ble Chief Minister to lay a copy of the notification dated 27.02.2008 regarding simplification of procedure for depositing of application fee under DRTI Act. (English & Hindi Versions)

2.Shri Arvinder Singh Lovely, Hon’ble Minister of Education and Tourism to lay a copy of  the Annual Report of Delhi Tourism & Transportaion Development Corporation Ltd. for the year 2006-07 (English & Hindi Versions).

3. Shri Haroon Yousuf, Hon’ble Minister of Power to lay a copy of the ‘Separate audit report of DVB for the year 2006-07(English Version.)


6.
Introduction of Bills:


7.
Motion of thanks on Lt. Governor’s Address:  Dr. S.C.Vats and Prof. Kiran Walia to initiated discussion on the Motion of Thanks moved on 18th March 2008.  Other members also to participate in the debate.


Delhi


17th March 2008



Siddharath Rao



Secretary

